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the Kerosene (Fixation of Ceiling
Prices) Second Amendment Order,
1979,

(ii) GS.R. No. 4191(E),
the 17th August, 1979,
the Light Diese]
Ceiling Prices)
Order, 1979.

dated
publishing

Oil (Fixation of
Third Amendment

(iii) G.S.R. No. 492(E), dated
the 17th August, 1979, publishing
the Furnace 0il (Fixation of Ceiling

Prices anq Distribution) Amend-
ment Order, 1979

(iv) G.S.R. No. 535(E), dated the
11th September, 1979 publishing the

Kerosene (Fixation of Ceiling
Prices) Third Amendment Order,
1979,

(v) GS.R No. 595(E), dated

the 30th October, 1979, publishing
the Paraffin Wax (Supply Distri-
bution and Price Fixation) Amend-
ment Order, 1979, [Placed in Lib-
rary. See No. LT—40/80 for (i) to
"1

The Smith Stanistreet and Company
Eimited (Acquisition and Transfer of
Undertakings) Removal of Difficul-
ties Order, 1979 and related paper

RAO BIRENDRA SINGH: Sir, I
also beg to lay on the Table a copy
(in English and Hindi) of the Minis~
try of Petroleum, Chemicals and
Fertilizers (Department of Chemicals
and Fertilizers), Notification S.0. No.
809(E), dated the 15th December,
1979, publishing the Smith, Stanistreet
and Company Limited (Acquisition
and Transfer of Undertakings) Remo-
val of Difficultie; Order, 1979, under
sub-section (3) of section 31 of the
Smith, Stanistreet and Company Limi-
%ed (Acquisition and Transfer of
Undertakings) Act, 1977, [Placed in

Library. See No. LT—202/80.]
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The Urban yand (Ceiling anjj Regu-

lation) (Thirq Mendment) Rules,
1979 and related paper
RAO BIRENDRA SINGH: Sir 1

also beg to lay on the Table a co'py
each (ip English and Hindi) of the
Ministry of Workg ang Housing Noti-
fication G.S.R. No. 20, dated the 5th
January, 1980, publishing the Urban
Land (Ceiling and Regulation) (Third
Amendment) Rules, 1979, unde, sub-
section (3) of section 46 of the Urban
Land (Ceiling ang Regulation Act,
1976, alongwith ap Explanatory
Memorandum on the Notification

[Placed in Library. See No. LT-54/
80].

Reports and Accountsg (1978-19) of
various Public Sector Undertakings ang
. felated papers

SHRI V. P. SATHE: Sir, on behalf
of Shri Bhishma Naraijn Singh, I beg
to lay on the Table:

I A copy each (in English and
Hindi) of the following papers, under
sub-section (1) of sestion 619A of
the Companieg Acat, 1956; —

(a) Eighteenth Annual Reaport and
Accounts of the Hindustan Teleprin-
ters Limited, Madras, for the year
1978-79, together with the Auditors’
Report on the Accounts and the com-
ments of the Comptroller and Audi-
tor General of India thereon.

(b) Review by Government on
the working of the Company.

[Placed in Library. Sde No. LT-—
81/80 for (a) and (b).]

IL (i) A copy each of the following
papers, under gub-section (1) of sec-
tion 619A of the Companieg Act,
*956: —

(a) TIwenty-ninth Annual Re-
port and Accounts of the Infliaxr
Telephone Industries Limited,
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Bangalore, for the year 1978-79,
together with the Auditors’ Report
on the Accounts and the com-
ments of the Comptroler and Au-
ditor General of India thereon,

(b) Review (im English and Hindi)
by Government on the working
of the Company.

[Placed in Library. See No. LT-
§0/80 for ‘(a) and (B).]

- (i) A Statement (in English
and Hindi) giving reasons for not
laying simultaneously the Hindi
version- of the Report mentioned
at (i) (a) above. [Placed in Lib-

rary. See No. LT-81/80.]

Reporis (for the year ended the 3ist

Deeember, 1978) of various mnationa-
lised banks and related papers

.-SHRI JAGANNATH PAHADIA: Sir,

I beg to lay on the Table:

I A copy each (in English and
Hindi) of the following papers,

_under sub-section (8) of section 10

of the Banking Companies (Acquisi-
tion and Transfer of Undentakings)
Act, 1970: —

(i) Annual Report on the work-

. ing and activities of the Central

' Bank of India, for the year ended

" .the 3lst December, 1978, together

‘with the Accounts and the Audi-
{ors’ Report thereon.

(ii) Annual Report on the work-
‘ing and activities of the Bank of
India, for the yvear ended the 3lst
December, 1978, together with the
Accounts and the Auditors’ Report
thereon,

. (iii) Annual Report on the work-

ing and activities of the Punjab

National Bank, for the year ended
. the 31st December, 1978, together
. with the Accounts. and the Audi-
- tors’ Report thereon.

'
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(iv) Annual Report on the
working and activities of the Bank
of Barodia, for the year ended the
31st December, 1978, together wita
the Accounts and the Auditors’
Report thereon, ] .

(v) Annual Repori on the work-
ing and activities of the United
Commercial Bank, for the year
ended the 31st Decemben, 1978,
together with the Accounis and
the Auditors’ Report thereon, '

(vi) Annual Report on the
working and activities of the Cana-
ra Bank, fgor the year ended the
31st December, 1978, together with
Auditors’
Report thereon, '

(vii) Annual Report on the
working and  activities of the
United Bank of India, fop the year
ended the 31st December, 1978,
together with the Accounts = and
the Auditors Report thereon.

(viii) Annual Report en ' the
working and activities of the pena
Bank, for the year ended the 3ist
December, 1978, together with the
Accounts and the Auditors’ Repert
thereon. :

(ix) Annual Report,on the
working and activities of the Sy-
ndicate Bank, for the year ended
the 31st December, 1978, together
wth the Accounts and \the Audxtors
Repor‘t thereon.

(x) Annual Report on the weork-
ing and activities of the Union
Bank of India, for the year ended
the 31st December, 1978, together

. with the Accounts and the Audi-

tors’ Report thereon,

(xi) Annual Report on the work-
ing and activities of the Allahabad
Bank, for the year ended the 3ist

+ December, 1978, together with the
Accounts and the Auditors’ Report

thereon. vim



